IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

05.10.2026

Case No.

ourtjamount

C
Fee
0

S. K.
‘1 N ‘74373/2026‘05.10.2026 WP (C) /8354/2026 ‘1 ’ ’c ‘
2 |p SETHI  [74397/2026(05.10.2026 |CRLREV/265/2007 |10 | SR
3 |D PANDA  [74398/2026(05.10.2026 |WP(C)/22375/2015 |10 | SR
|4 |D PANDA  [74399/2026(05.10.2026 WP (C)/22373/2015 |10 | SR
5 |D PANDA  [74400/2026(05.10.2026 |WP(C)/22178/2015 [10 | o |
6 |s Das 74401/202605.10.2026 |[WP(C)/8780/2022 |10 | o
P K
7 |gmrparay | 74402/2026(05.10.2026 |0JC/14380/1997 10 U
|8 |k C PANDA [74404/2026(05.10.2026 |WP(C)/27484/2026 |10 | SR
G D
9  luaLLick | 74405/2026(05.10.2026 WP (C)/32839/2025 |10 U
|10 |A K SAHOO [74406/2026(05.10.2026 |BLAPL/6090/2026 |10 | SR
G S
11 |oeiny |74407/2026(05.10.2026 WP (C)/20882/2026 |10 U
12 [P K LENKA |74408/2026(05.10.2026 |WA/1190/2024 0 | v
13 |J R SAHOO |74410/2026/05.10.2026 |CMP/790/2026 0 | SR
PRASANNA
14 |KUMAR 74423/2026 (05.10.2026 |CRLMC/1496/2025 |7 U
SWAIN
Ak 4.00,3%4
15 oo o 74424/2026 (05.10.2026 |[BLAPL/6333/2026 |7 PAPER U
BEHERA LESS
PRASANNA
16 |KUMAR 74425/202605.10.2026  |CRLMC/2269/2022 7 U
SWAIN
s = 4.00,3%4
17 N 74426/202605.10.2026 | ABLAPL/6880/2026 |7 PAPER U
PATTNAIK LESS
BINOD 7.00,3%7
18 74427/2026 (05.10.2026 WP (C) /28682/2026 |7 PAPER U
KUMAR DAS LESS
HIMANSHU 3.00,
*
19 | ouar o 14428/2026/05.10.2026  |ABLAPL/4333/2020 |7 ;Mg.oo U
20 |S NAYAK  |74431/2026(05.10.2026 |WP(C)/16098/2005 |10 | v |
21 |P N NAYAK |74432/2026(05.10.2026 |WP(C)/41827/2023 |10 | v |




22 |B K MISHRA|74433/2026/05.10.2026 |WP(C)/6513/2008 |10 | v |

23 |R K BEHERA|74435/2026/05.10.2026 |CRLREV/642/2018 |10 | |

24 |B K MISHRA|74436/2026(05.10.2026 |WP(C)/10171/2014 |10 | |

25 |s NAYAK  |74437/2026/05.10.2026 |FA/45/1959 0 | v |

26 |B K MISHRA|74438/2026/05.10.2026 |CONTC/528/2015 0 | v |
B K

27 |ourray  |74439/2026(05.10.2026 |CRLMC/3948/2011 |10 U

28 |s K BEHERA |74440/2026/05.10.2026 |[WP(C)/15693/2011 |10 | v |
A. K.

29 oD 74441/2026(05.10.2026 WP (C)/32784/2025 |10 C

30 mans | 74442/2026(05.10.2026  |sA/343/2000 10 U

31 M. K. RATH|74443/2026/05.10.2026 |[WP(C)/31329/2026 |10 | lc |

32 | MOHANTY |74444/2026(05.10.2026 |WP(C)/19728/2019 |10 | o |

33 |hiani. [74445/202605.10.2026  |WR(C)/30722/2026 |10 c

34 o N [74446/202605.10.2026  |W(C)/21809/2026 |10 c

35 o Dr..  |74447/2026(05.10.2026 WP (C)/30714/2026 |10 c

136 |R.C.MUDULI |74448/202605.10.2026 |FAO/265/2019 0 | c |
G

37 | yasinen |74449/2026(05.10.2026  |[BLAPL/4785/2026 |10 U
PRADEEP

38 | Uuan 74450/2026 (05.10.2026 |ABLAPL/10323/2026 |10 U
PRADEEP

39 |LovaR 74452/2026(05.10.2026 |ABLAPL/10326/2026 |10 U

|40 |s BISWAL |74453/2026/05.10.2026 |CRLREV/694/2026 |10 | SR

|41 |s BISWAL |74454/2026/05.10.2026 |CRLREV/690/2026 |10 | SR

|42 |s K PANDA [74457/2026/05.10.2026 |WP(C)/31704/2026 |10 | SR

|43 |T SWAIN  [74458/2026(05.10.2026 |WP(C)/21717/2024 |10 | SR

|44 |[R.C.MUDULI |74459/2026(05.10.2026 |FAO/648/2019 0 | c |

|45 |P BEHERA |74460/2026(05.10.2026 WP (C)/776/2025 10 | o

|46 |A MOHANTY |74461/2026/05.10.2026 |WP(C)/27863/2025 |10 | u |

|47 |S K PARIDA|74462/2026(05.10.2026 |CMP/1448/2026 0 | |

|48 |K K NATH |74463/2026/05.10.2026 |[WP(C)/29634/2026 |10 | v |

|49 |P BEHERA |74464/2026/05.10.2026 |[WP(C)/15953/2025 |10 | v |

|50 |P BEHERA |74465/2026/05.10.2026 |[WP(C)/30172/2025 |10 | v |

51 |D BISWAL |74466/2026|05.10.2026 |WP(C)/23573/2026 |10 | v |

|52 |D BISWAL |74467/2026/05.10.2026 |WP(C)/28949/2026 |10 | v |

|53 |D BISWAL |74468/2026/05.10.2026 |WP(C)/23885/2026 |10 | v |

54 |C NAYAK  |74469/2026(05.10.2026 |TRP(C)/239/2026 |10 | v |

|55 |G ROUT 74471/202605.10.2026 |[WP(C)/20679/2026 |10 | v |

|56 |M K RATH |74472/2026/05.10.2026 |CONTC/6017/2026 |10 | v |

57 |S K PARIDA|74473/2026/05.10.2026 |CMP/1448/2026 0 | v |

|58 |S K PARIDA|74474/2026(05.10.2026 |CMP/1448/2026 0 | v |




|59 |N R PANDA |74475/2026/05.10.2026 |[WP(C)/31766/2026 |10 | v |
60 |N R PANDA |74476/2026/05.10.2026 |[WP(C)/22045/2026 |10 | v |
61 |N R PANDA |74477/2026/05.10.2026 |[WP(C)/31760/2026 |10 | v |
62 |N R PANDA |74478/2026/05.10.2026 |[WP(C)/31768/2026 |10 | v |
163 |B. DAS 74484/2026(05.10.2026 WP (C)/31689/2026 |10 | lc |
|64 |T.SWAIN  |74487/2026(05.10.2026 |EXP/25/2026 0 | lc |
165 |S SAHU 74488/202605.10.2026  |[WP(C)/4151/2007 |10 | v |
66 |S SAHU 74489/202605.10.2026 |[WP(C)/20182/2009 |10 | v |
67 |S SAHU 74490/202605.10.2026 |[WP(C)/20181/2009 |10 | u |
68 |P K DASH |74491/2026/05.10.2026 |WP(C)/14658/2010 |10 | u |
69 |M R BARIK |74492/2026(05.10.2026 |SA/418/2000 0 | v |
‘70 ;AELICK ‘74493/2026‘05.10.2026 WP (C) /39024/2023 ‘10 ‘ ‘U ‘
|71 |M MOHANTY [74494/2026(05.10.2026 |WP(C)/4350/2010 |10 | oo
|72 |G SAHU 74495/202605.10.2026 |CRLMC/2966/2024 |10 | oo
|73 |L MOHANTY [74496/2026(05.10.2026 |WPC(OAC)/2113/2015/10 | oo
|74 |S R SAHOO |74497/2026(05.10.2026 |WP(C)/1379/2020 |10 | oo
75 |M K PANI |74498/2026(05.10.2026 |WP(C)/22382/2019 |10 | oo
|76 |J C BARAL |74499/2026(05.10.2026 |AHO/93/1993 7 | oo
77 oo imay | 74500/2026(05.10.2026 WP (C)/13212/2026 |10 U

78 iRiDHAN 74501/2026 (05.10.2026 |CMP/1239/2026 10 U

79 |R K BARIK |74502/2026/05.10.2026 |[WP(C)/30918/2026 |10 | u |
80 |J C BARAL |74503/2026/05.10.2026 |[WP(C)/31389/2026 |10 | u |
‘81 EAELICK ‘74504/2026‘05.10.2026 CRLMC/1307/2025 ‘10 ’ ’U ‘
82 |P K DAS  |74505/2026/05.10.2026 |[WP(C)/30146/2026 |10 | v
183 |A MOHANTY |74506/2026|05.10.2026 |WP(C)/28543/2026 |10 | u |
|84 |A K PANDA [74507/2026/05.10.2026 |WP(C)/24019/2026 |10 | oo
85 |P R SWAIN |74508/2026/05.10.2026 |[WP(C)/31583/2020 |10 | c |
|86 |S SAHOO  |74509/2026/05.10.2026 |CRLMP/1088/2026 |10 | u |
187 |M PANI 174510/202605.10.2026  |BLAPL/8203/2026 |10 | v |
88 |T K JENA |74511/2026/05.10.2026 |[WP(C)/9954/2026 |10 | v |
89 |A K PANDA |74512/2026/05.10.2026 |[WP(C)/19980/2025 |10 | v |
90 |S K SAHOO |74513/2026/05.10.2026 |BLAPL/9627/2026 |10 | v |
191 |s K SAHOO\ |74514/2026(05.10.2026 |CONTC/5653/2026 |10 | v |
[ | | Total 889

N I C (Software Team)




